' NATIONAL COMPANY LAW TRIBUNAL
'~ AHMEDABAD BENCH
AHMEDABAD

C.P No. 11 /74(3)/NCLT/AHM/201 6

Coram; Present Hon’ ble Mr. BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 26.05.2017

Name of the Company: Neesa Leisure Ltd.

- Section of the Companies Act: Section 74(3) of the Companies Act 2013

DESIGNATION _ REPRESENTATION _ SIGNATURE

None present for Petitioner.

Perused the petition.
Petition is admitted

QGa-LLfer—the—repe&—ﬂe—m Reg1strar of Compames GuJarat to send a detailed report

about the status of the company including the list of deposuors debenture holders,
if any. {-\-a-hu_,u\ U..\.b_u\ Ao actada~ly . '

Petitioner 1s directed to i1ssue notice to all the deposit holders ason 31.03.2017 along
with the copy of thlS petrtlon and copy of this order. -

List the matter on 24.07.2017.

M g{\\ \.
BIKKI RAVEENDRA

MEMBER JUDICIAL
Dated this the 26th day of May, 2017. '



